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(a) how many political murders have 
taken place since 1980 and the State-wise 
lists thereof ; and 

(b) how many are convicted or still not 
arrested or proceedings are in progress ? 

THE MINISTER OF STATE IN THE 
MINJSTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) and 
(b). The Government of Haryana, Hima-
chal Pradesh, Karnataka, Manipur, Megha-
laya, Nagaland, Punjab and Sikkim and tbe 
Union Territory Administrations except 
Mizoram have not reported any political 
murder during the period in question. The 
information from the other State Govern-
ments and the Union Territory Administra-
tion of Mizoram is awaited. 

U eful uses made of atomic energy 

3828. SHRI ABDUL RASHID 
KAB ULI: Will the PRIME MINISTER 
be pleased to state: 

(a) the specific and useful uses made of 
atomic energy in the ountry; and 

(b) whether India is contributing any-
thing towards the development of under 
developed and developing nations sharing 
t chnical know-how wah them ? 

THE MI NISTER OF STATE FOR 
SCIENCE AND TECHNOLOGY, ATO-
MIC ENERGY, SPACE. ELECTRONICS 
AND OCEAN DEVELOPMENT (SHRI 
SHIVRAJ V. PATIL) : (a) Atomic I;nergy 
in India is being used only for peaceful 
purposes. The main thrust of this pro-
gramme is in the field of power generation 
and use of isotopes in industry, medicine, 
agriculture and research. Details in this 
regard are available in the published docu-
ments incJuding the Annual Reports of the 
Department of Atomic Energy. 

(b) Yes; Sir. Under the IAEA Techni-
cal Assistance Programme and various 
bilateral cooperation agreements with seve-
ra) developing countries, India provides 
training facilities, services of experts, ex-
chana of information etc. 

No-Industry districts in Kerala 

3829. PROF. P.J. KURIEN: Will the 
Minister of INDUSTR Y be pleased to-
state: 

(a) whether the 'No Industry' di trio 
in Kerala have been left out of the list of 
No Industry districts ; 

(b) if so, the reasons therefor ; 

(c) whether Government of Kerale. have 
complained in this regard ; and 

(d) if so, Government's reaction 
thereto? 

THE MINISTER OF INDUSTRY (SHRI 
NARAYAN DATT TIWARI): (a) to (d). 
The Jist of No Industry Districts issued in 
November, 1981 was revised in August, 1982 
on receipt of recommendation of various 
State Governments. Recently Government 
of Kerala have requested for inclusion of 
two distrirts in the list of No Industry 
Districts which is under consideration and 
a decision in the matter will be taken 
shortly. 
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